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in each Educationally Backward Block (EBB) of the country. Model schools were
sanctioned in all the 74 EBBs of Chhattisgarh. The scheme had no provision for
residential facilities. The scheme was delinked from the support of the Government
of India with effect from 2015-16 and stands transferred to States/UTs in the light of
higher devolution of funds to the States as recommended by the Fourteenth Finance
Commission and, therefore, no proposal for sanctioning the model schools can be
considered. As regards girls” hostels, the scheme provides for one girls” hostel in each
EBB. Girls’ hostels have already been sanctioned in all the 74 EBBs of Chhattisgarh.

{c) Approval has been granted under the Centrally Sponsored Scheme of Rashtriva
Madhyamik Shiksha Abhiyan (RMSA) for up-gradation of 704 upper primary schools
including 49 porta cabin upper primary schools into secondary schools in 16 Left
Wing Extremism (LWE) affected districts of Chhattisgarh. Based on the proposals
received from State Government, residential facilities (36 boys hostels and 20 girls
hostels) were sanctioned n 54 upgraded secondary schools in four Worst LWE
affected districts of Chhattisgarh as a special case in the year 2017-18. Students of
other schools in the vicinity of these hostels can also be accommodated in these
hostels. The proposals for new schools etc. under RMSA are submitted by the State
Governments/UTs in their Annual Work Plan submitted to the Ministry and the viable
proposals are approved in consultation with the State/UT concerned as per scheme

norms and availability of budget.
Central share under SSA

$2331. DR. BHUSHAN LAL JANGDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether the amount of Central share under the Sarva Shiksha Abhiyvan {SSA)
during the period 2011-12 to 2015-16 has not been given to Chhattisgarh;

{(b) whether the amount of Central share has not been given under the recurring
head for Navin Patal Hducation City/Hub by the Rajiv Gandhi Shiksha Mission; and

{c) whether these Central share would be provided to the State without any
delay?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT {SHRI UPENDRA KUSHWAHA): (a) The Central share under
the Sarva Shiksha Abhiyan (SSA) during the periocd 2011-12 to 2015-16 has been
released to the State of Chhattisgarh. The details of fund released to Chhattisgarh
State from financial year 2011-12 to 2015-16 are given in the Statement (See below).

T Original notice of the question was received in Hindi.
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(b) and (c¢) The centrally sponsored scheme of SSA aims at universalising
elementary education for all children of the age group 6-14 vears. As per the Guidelines,
the Central share is transferred/released directly to State Governments. There 1s no
provision for release of funds directly to other agencies. The Central Government
provides funds under the Sarva Shiksha Abhiyan to States and UTs after detailed
appraisal and deliberation on the Annual Work Plan and Budget (AWP&B) of the
respective State Government/UT. The funds are released keeping in view the trend
of expenditure by the State, unspent balance pending with the State and availability
of funds. The Central Government releases first installment to State Government
immediately after approval of AWP&B so that initial activities in various interventions
are not affected and second mstallment is released after the submission of Utilization

Certificate and other relevant documents by the State Government.
Statement

Fund released to Government of Chhattisgarh for financial years
2011-12 to 2015-16 under Sarva Shiksha Abhiyan (SS4)

(¥ in lakh)
SLNo. Year Outlay (in ¥)  Gol share (in ¥) Total release (in T)
1. 2011-12 269445.48 175146.06 69870.22
2. 2012-13 279776.55 18185476 85015.73
3 2013-14 162588.24 105682.36 76699.64
4 2014-15 199608.35 116745.42 92705.34
5 2015-16 21493428 128960.57 62219.70

Passing of absent students in Bhopal

2332, MAHANT SHAMBHUPRASADII TUNDIYA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

{a) whether Government has taken any action against the permanent and
contractual staff at NIOS, Bhopal regional office responsible for passing the absent

students in 2017 examination;
(b) if so, the details thereof, and
{c) the details of passed students who were absent in the examination?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) to (¢) A request has been

made to the Central Bureau of Investigation {(CBI) to conduct an investigation



